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THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
and (b). There was no proposal at any
stage to separate the pipeline from the
Mine Complex and to award separate
contracts for these works. Originally,
the thinking was in terms of having a
Mining Associate for preparing mine
plans, drawing ur the basic process
flow-sheet, selecting mining equipment
etc.,, and a separate Engineer Construc-
tor for the design engineering and
construction work. Bids were invited
accordingly. Canadian Met-Chem had
inter alia quoted for both the services.
After careful consideration of the offers
received and detailed discussions with
the tenderers by an inter-ministerial
Negotiating Committee, it was decided
to accept the unanimous recommenda-
tion of the Committee in favour of the
composite offer of Canadian Met-Chem
for appointment as Mining Associate
and Engineer Constructor for the pro-
ject. Apart fiem being the cheapest,
this offer provided the best guarantees
regarding timely completion, satisfac-
tory performance and elimination of
inter-face problems,

(c) Yes, Sir.

(d) The slurry pipeline is an integral
part of the project and its engineering
and construction is within the scope
of work of Canadian Met-Chem. In
accordance with ‘the arrangement stipu-
lated in the Letter of Intent, Met-Chem
have appointed Bechtel Corporation as
their sub-contractor for the basic de-
sign and engineering of the slurry pipe-
line. From out of the fees payable to
them, Net-Chem will pay a fee to Bech-
tel Corporation for this work. 'The de-
tailed engineering and construction of
the slurry pipeline will be done through
suitable Indian agencies, under the
supervision of foreign consultants.
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Proposal for shifting Sub-Post Office
from Kiri Buru

4298. SHRI GOVINDA MUNDA:
Will the Minister ¢f COMMUNICA-
TIONS be pleased tc state:

A
(a) whether there is any proposal
under consideration of the Govern-
ment to move the Sub-post Office
from Kiriburu to some other place;
and

(b) if so, the reasons therefor?

THE MINISTER OF COMMIUINICA-
TIONS (SHRI BRIJ LAL VERMA):
(a) No, Sir.

(b) Does not arise.
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Splitting up Primary Health centres
in Maharashtra

4300. SHRI S. H. NAIK: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there is any proposal
pending with the Health Department
in respect of splitting the primary
health centres into two in each block
of the Panchayat Samiti in Maha-
rashtra;

(b) the steps taken to sanction it
so far; and

(¢) by what time it wil] be ap-
proved?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) No, Sir.

(b) and (c). Does not arise.

Closure of Bidi Units

4301. SHRI BALASHEB VIKHE
PATIL: Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) whether some bidi units have
been closed on account of levy of
excise duty on it; and

(b) if so, how many workers have
gone out of employment due to this?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA BARMA): (a) No ins-
tance has come to the notice of the
Government.

(b) - Does nﬂt arise.





